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RESPONSE ON BEHALF OF THE RESPONDENT NO. 1,3,4,5: - 

1. The present original application has been registered Suo 

moto on the basis of news item titled UP gives permission to 

fell 112000 trees on road along upper ganga canal. 

2. The original application was listed on 13th of march 2024. 

the Hon’ble Tribunal was pleased to issue notice to the above 

respondents and also directed to file report. 

3.  It is submitted that in order to provide desired information 

in point no. 7 of the order dated 13.03.2024 it is informed 

that 

i. Out of the total number of 112722 plants / trees to be affected 

in the proposed project, the maximum number of plants with  

diameter of less than 30 cm are affected which are 25142 under 

Social Forestry Division, Ghaziabad, 52993 under Social 

Forestry Division, Meerut and 811 under Social Forestry 

Division, Muzaffarnagar i.e. The enumeration list of affected 

plants and mature trees / trees, species-wise (Part-2 of the 

Parivesh Portal of the proposal) is enclosed. (Annexure-I) 

District-wise details of Protected Forest Land, trees and plants 

affected by the project are as under: 
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Sr. 
No. 

Distt.  Total 

KM 

Transferr

ed Land 

(Hect.) 

Benefici

ary 

Village   

Affected 

no. of 

mature 

trees in 

project  

Affected 

no. of 

Plants 

in the 

project  

Total no. 
of 
affected  
Mature 
Trees  
and 
plants in 
the 
project  

1 2 3 4 5 6 7 8 

1 Muzaffarnag

ar  

56.84 113.68 24 16062 811 16873 

2 Meerut  42.30 84.60 24 13692 52993 66685 

3 Ghaziabad  12.35 24.70 06 4022 25142 29164 

 TOTAL  111.49 222.98 54 33776 78946 112722 

 

ii. As per agenda no. 2.3/up dated 20.02.2023  online proposal no. 

FP/UP/ROAD/121197/2021 was finally considered by 

Regional empowered Committee (REC), MOEF&CC (ANNEXURE 2). 

In principal approval has been issued  subject to 29 conditions 

by Ministry of Environment Forest and Climate Change vide 

letter no. 8B/UP/06/2021/FC/930 on dated 

28.02.2023.(ANEXURE 3)  

 

iii. It is submitted that to compensate the diversion of 222.98 

Hectare Poretected Forest Land, the equivalent Non forest land 
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or Double degraded land i.e. 445.96 Hectare was not available 

in affected 3 districts Ghaziabad, Meerut and Muzaffarnagar. 

Certificates issued by the each District Magistrates regarding 

the Non-availability of Non-forest land are attached hereby as 

(ANNEXURE - 4,5,6). 

Therefore Non forest land & Double degraded land  was 

proposed in lalitpur, Mirzapur & Sonbhadra district as per 

guidelines of MOEF&CC vide letter no. F.No. 5-2/2017-FC 

dated 28.03.2019 & FCA 1980 handbook chapter no. 2 heading 

compensatory afforestation guidelines point 2.3 para iv & v. 

(ANNEXURE 7) Effective part of guideline is following : 

 

“ IV. ln case, non-forest land for CA is not available in 

the same district. it should be identified anywhere else 

in the concerned/State/Union Territory near to the site 

of diversion as far as possible, so as to minimize adverse 

impact on the micro ecology of the area.  

V. In exceptional cases where non-forest land for CA is 

not available in the same State/UT in which the 

diversion of forest land is proposed. land for CA can be 

identified in any other State/UTS. preferably in 
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neighbouring State/UTs. The corresponding amount  

for carrying out CA shall be deposited in the CAMPA 

account of the State/UT in which CA is proposed.” 

 

iv. Important facts regarding proper felling of Trees/Plants in this 

proposed project.  

a) Non forest land for compensatory afforestation was 

selected in District Lalitpur as equivalent Non Forest 

land i.e. 222.98 Hectare that was not available in 

affected 3 districts i.e. Ghaziabad, Meerut & 

Muzaffarnagar. Copy of Mutation of Non-Forest Land in District - 

Lalitpur (ANNEXURE 8)  

b) Double degraded forest land was also selected in district 

Mirzapur, Sonbadhra and Lalitpur for compensatory 

afforestation (including 41.22 Hect. of non-forest land in 

Dist.- Lalitpur) to increase forest cover in selected less 

dense areas. 

c) As per conditions mentioned in the  In-Principal 

approval, compensatory  afforestation will also be done 

in & around District meerut on available Non-

forest/Forest land and along with Roadside plantation.  
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d) Rs.24,63,39,762 is deposited in CAMPA fund as per Net 

present value calculation of the diverted Protected forest. 

The said amount will be utilised for the improvement of 

Forest areas & wildlife habitat in coming years covering 

the 3 districts Ghaziabad, Meerut and Muzaffarnagar. 

V.     Detail of Proposed compensatory afforestation District 

wise is following : 

a) Proposed CA in other districts due to non-availability of non-

forest land in project affected districts :- 

 
Name of 
District / 
Forest 
Division  

Type of 
Land  

Area in 

Hect. 

No. of 

Plants 

to be 

planted  

Deposited 

amount  

Planation of 
trees on the 
degraded forest 
land under 
different forest 
blocks in Distt. 
Sonbhadra 
with its 10 
years of 
maintenance    

Degraded 
forest land  

98.00 

Hect. 

58800 2,69,82,200.00 

Planation of 
trees on the 
degraded forest 
land under 
different forest 

Degraded 
forest land  

190.50 

Hect. 

209550 3,28,67,458.00 
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blocks in Distt. 
Mirzapur with 
its 10 years of 
maintenance    
Planation of 
trees on the 
degraded forest 
land under 
different forest 
blocks in Distt. 
Lalitpur with 
its 10 years of 
maintenance    

Degraded 
forest land  

86.84 

Hect. 

60788 2,33,75,180.00 

Planation of 
trees on the 
non-forest land 
in Distt. 
Lalitpur with 
its 10 years of 
maintenance    

Non-forest 
land 
received by 
Distt. 
Magistrate   

41.22 

Hect. 

28854 1,27,09,246.00 

Total  416.56 357992 9,59,34,084.00 

              

b. Details of Proposed additional Compensatory Afforestation  in 

form of  Artificial Natural Regeneration (ANR) in district 

lalitpur :    

Name of Distt. / 
Forest Division  

Type 
of 
land  

Area in 
Hect.  

Number 
of plants 
to be 
planted  

Amount 

deposited  

Plantation on 
non-forest land in 
Distt. Lalitpur 
along with 10 
years of 
maintenance   

Non-
Forest 
Land 

 
181.04 

 
126728 

 

15,50,39,500.00 

Total  181.04 126728 15,50,39,500.00 
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c. Proposed compensatory afforestation planation nearby 

projects site of Meerut, Muzaffarnagar & Ghaziabad.   

Name of Distt. / 
Forest Division  

Type of 
land  

Area 
in 
Hect.  

Number 
of 
plants 
to be 
planted  

Amount  

deposited  

Road side trees / 
Block trees / 
Tree Guard  
under Distt. 
Meerut with 10 
years 
maintenance  

Road side 
trees / 
Block trees 
/Tree 
Guard 

15.00 
Hect. 

16500 1,86,05,220.00 

Brick Guard 
planation on 
both sides and 
vacant places of 
the prescribed 
project under 
Distt. Meerut 
with 10 years of 
maintenance      

on both 
sides of  
the 
prescribed 
project     
and vacant 
places.  

- 2470 
Brick 
Guard  

1,02,50,500.00 

Tree Guard 
Plantation in 
Median of the 
prescribed 
project under 
Distt. Meerut 
with 10 years 
maintenance      

On Median 
of the 
project  

- 2058 
Tree 
Guard  

61,74000.00 

Total  15.00 21028 3,50,29,720.00 

 
i.e. as per the details given above, against the 112722 

trees/plants proposed to be affected due to the project, 
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484720 plants will be planted in the districts/forest divisions 

other than the project and 21028 plants will plant in the 

Meerut district/forest division around the project, i.e. a total 

of 505748 plants will be planted and their 10 years annual 

maintenance work will be completed by the Forest 

Department with the total amount of Rs. 28,60,03,304/- 

(Twenty-Eight Crore Sixty Lakh Three Thousand Three 

Hundred Four Only) received from the user agency (Public 

Works Department). 

vi.  Rationale behind construction of Chaudhary Charan Singh                   

Kanwad Marg as provided by the Public works Department (PWD).  

a) Every year in the month of Shravan, about 1 crore Shiv 

devotees coming from the states Uttar Pradesh, Delhi, 

Haryana, Rajasthan, Madhya Pradesh etc.  who return 

from Haridwar to their respective states by taking the 

water of river Ganga through Khadi Kanwad, Dak 

Kanwad, Jhanki Kanwad, Dandavat Kanwad Yatra. 

They return to their respective states for them this has 

been a main route. Due to these beliefs, the said route 

has been named Chaudhari Charan Singh, Kanwad 

Marg. With the increasing population, In the month of 
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Shravan this route has become included in the category 

of very crowded routes for the common people and 

devotees. As well as  a total of 54 villages falling under 

the districts Muzaffarnagar, Meerut and Ghaziabad on 

the said route, in which it has also been a main route 

for the movement of residents population. In such a 

situation, there is a lot of disruption in the traffic on the 

Kanwad route directly and indirectly in the months of  

Shravan. The new construction of the right bank of the 

said Kanwad Marg has been proposed by the Uttar 

Pradesh government in in view of all the above problems 

and in the interest of public. 

b) Farmers of 54 villages and other adjacent villages 

situated on the bank of Upper Ganga Canal will be able 

to easily transport their crops to the market etc. directly 

through the said route. 

c) On the banks of the proposed route, monitoring of forest 

resources and civil defence  assistance in unavoidable 

situations will be provided to the said villages speedily, 

health and emergency assistance can be provided at the 

earliest, police assistance 112 and ambulance 

9
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assistance 108 and other government assistance will be 

provided at the earliest. 

d) Tourists and devotees going from Delhi to Haridwar will 

take the proposed route. In which tourism and 

employment opportunities will be promoted in the 

villages situated along the route. 

e) About 54 villages of the three districts adjacent to the 

Upper Ganga Canal will be benefited from the new  

project in question, the new construction of the road will 

facilitate the movement of the population of the said 

villages directly from the headquarters of the three 

districts, employment opportunities will increase for the 

people. The details of villages that will benefit from the 

project are as under: 

LIST OF VILLAGES  

Sr. 

No. 

Villages Name 

1. 

2. 

3. 

Dhamat 

Jamalpur 

Gurupur 
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4. 

5. 

6. 

7. 

8. 

9. 

10. 

11. 

12. 

13. 

14. 

15. 

16. 

17. 

18. 

19. 

20. 

21. 

22. 

23. 

24. 

Kamhera 

Nagla Mehrdad 

Basera 

Nirgajni 

Belda 

Mohdmadpur Majra 

Behda Thuru 

Bhopa 

Nagla Buzurg 

Joli 

Dukheri 

Kantka 

Mandord 

Nagla Kabir 

Chittora 

Khera Moukpur 

Nauna 

Sarai Rasoolpur 

Bhainsi 

Satheri 

Mohamadpur Maffi 
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25. 

26. 

27. 

28. 

29. 

30. 

31. 

32. 

33. 

34. 

35. 

36. 

37. 

38. 

39. 

40. 

41. 

42. 

43. 

44. 

45. 

Salava 

Kapsaad 

Daulatpur 

Aterna 

Nagla Aardar 

Kulanjan 

Sardhana 

Madhiyai 

Naoo 

Ratangiri 

Bhalsona 

Jatpura 

Dungar 

Puth Khas 

Bhola 

Sisaula Khurd 

Tikri 

Janni Khurd 

Janni Khas 

Sival Khas 

Nagla Kumbha 
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46. 

47. 

48. 

49. 

50. 

51. 

52. 

53. 

54.  

Pastra 

Pachgaon 

Johra 

Niwadi 

Peinga 

Ujheda 

Saunda 

Didauli 

Abupur 

The Project has been approved and given in principal approval 

after several meetings of REC MOEF & CC . The Project being of  

linear category, after depositing all the dues under CAMPA fund as 

per the condition of In Principal approval, All three 

districts/division has given temporary work permission to PWD 

Dept.      RESPONDENTS THROUGH COUNSEL  

 

Bhanwar Pal Singh Jadon 

A614, Noida one Corporate Tower,  

Sector-62, Noida 

bhanwar09jadon@gmail.com 
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of hearing in Suo Motu Matter in Re: New item appearing in hindustan time dated 01-02-2024 entitled "UP gives permission to feli 112000 trees for road along Upner Ganga Canal" HIO V{gy RT UT, 1 f¢cci GIR YGIs 

H10 VIs gti yrho, fe qR ogo iI- 238 /2024 Notice 
of hearing in Suo Motu Matter in Re: New item appearing in hindustan time dated 

01-02-2024 entitled UP gives permission to fell i12000 trces for road along Upper 

5. Hence, we implead the following as respondents in the matter: 
Principal Chief Conservator of Forest (HoFF), Utar Pradesh. 
Minist1y of Eivironnent, Forest and Climate Change. Regional Office. Lucknow 
through the Regional Oficer. 

i. 

iii. 

District Magistrate, Ghaziabad. 
District Magistrate, Meerut. 
Districi Magistrate, Muzaffarnagar. 

iv. Principal Secretary, Public Works Department, State of UP. 

7. Mr. Bhanwar Pal Singh Jadon, Advocate appears for Respondents No. 1, 3, 4 
and 5 and submits that all the due permnissions 1vere taken and the aciua! 

fellinglctting of rees is only to the extent of about 33,000. He is permitted to file 
a detailed report disclosing the bype and number of trees which are cut or 
proposed io be cut, the requisite permission by the competent authorities and the 
measures for compensatory afforestation. 

1 
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iv. 

(iv) ln case, non-forest land for CA is not available in the same district. it should be 

identified anywhere else in the concerned/State/Union Territory near to the site of 
diversion as far as possible, so as to minimize adverse impact on the micro ecoiogy of 
the area. 

(V) In exceptional cases where non-forest land for CA is not available in the same 

State/UT in which the diversion of forest land is proposed. land for CA can be identified 
in any other State/UTS. preferably in neighboring State/UTs.The corresponding arnount 
for carrying out CA shall be deposited in the CAMPA account of the State/UT in 
which CA is proposed. 

3 
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V. 
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Village Name 
Dhanat 
Janalpur 

(Gurupur 
Kanhera 

Nagla Melhrdacd 
Bascra 
Nirgajni 
Belda 

Molidmadpur Majra 
Behda Thuru 

Bhopa 
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Joli 
Dukheri 
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Mandord 
Nagla Kabir 
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Dungar 

Puth khas 
Bhola 

Sisaula Kihurd 
Tikri 

Janni Khurd 
Janni Khas 
Sival Khas 

Nagla Kumbba 
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18/05/24, 10:56 AMGmail - Proof of service in the matter of New item appearing in …ong upper ganga canal” in order dated 13.03.2024 OA No. 238/2024

Page 1 of 1https://mail.google.com/mail/u/0/?ik=24ab47326e&view=pt&search…thread-a:r2727851100818173763&simpl=msg-a:r2941021530259706792

Harsh Vardhan Singh Rajawat <harshvardhansinghrajawat182@gmail.com>

Proof of service in the matter of New item appearing in Hindustan time dated
01-02-2024 entitled “UP gives permission to fell 112000 trees for road along
upper ganga canal” in order dated 13.03.2024 OA No. 238/2024
1 message

Harsh Vardhan Singh Rajawat <harshvardhansinghrajawat182@gmail.com> Sat, May 18, 2024 at 10:56 AM
To: Rajan Chourasia <rajanchourasia@gmail.com>

Sir, 
Please find the scanned images of Response on behalf of Respondents No. 1,3,4 & 5 in the matter of New item
appearing in Hindustan time dated 01-02-2024 entitled “UP gives permission to fell 112000 trees for road along
upper ganga canal” in order dated 13.03.2024 OA No. 238/2024. 
Kindly Treat this as advance service of the same 

Thanks & Regards
Harsh Vardhan Singh, Advocate 

From:
Bhanwar Pal Singh Jadon 
Advocate 
National Green Tribunal
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